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ExemMpTION OF DUTY GRANTED TO
SMALLER STRAWBOARD UNITS

*384. Sart SITARAM JAIPURIA:
Will the Minister of FINANCE be
pleaseg to state:

[
(a) whether it is a fact that smal-
ler units producing strawboarg have

been granted special exemption of
Duty;

(b) if so, what are the reasons for
giving such an exemption; and

(c) whether Government propose
to exteng similar exemption to small
sugar factories? |

Tae MINISTER er PLANNING
(SHrRt B. R. BHAaGAT): (a) Prior to
1-3-1964, slabp exemptions with pre-
ferentia] rates ot duty were available
only to smaller units producing straw-
board. However, slab exemptions
have been now extended to all manu-
facturers irrespective of their output
on equitous consjderations. |

(b) The rate of duty on ‘Straw
Boards’ was raised from 15 nP. per
Kg. to 35 nP. per Kg. in 1963, bring-
ing the ‘Straw Board’ fully on par
with—‘Mill Boards’ and ‘Grey Boards'.
Simultaneously liberalised slab
exemptions with preferential rates as
enjoyed by Mill-Boards were pres-
cribed to help the smaller units,
manufacturing strawboards also. How
ever, as this gave excessive benefits
to marginal producers, the scheme has
had to be further revised.

(¢) No, Sir, \

STupy GROUP FOR FENGINEERING

INDUSTRIES
*392. Surr R. N. KAKATI: will
the Minister of INTERNATIONAL

TrADE be pleased to state:

(a) whether Government have re-
ceiveq the final report of the Study
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Group set up to undertake a detailed
study of the export potentialities of
various engineering industries; and

(b) if so, what are its main recom-
mendations?

ToE MINISTER oF INTER-
NATIONAL TRADE (Surr MANUBHAI
SHAH): (a) and {(b) No, Sir. It is
expected shortly.

FLOOR PRICE OF cOTTON IN MaHA-.
RASHTRA

*393. Surr B. D. KHOBARAGADE:
Will the Minister of InNpusTRY Dbe
pleaseq to state:

(a) whether the Government of
Maharashtra have submitteg any re-
presentation to the Central Govern-
ment urging to raise floor prices of
cotton in Maharashtra; and

(b) if so, what is the reaction of
Government to this proposal?

'

Tee MINISTER or INDUSTRY
(SHRT N. KANUNGO): (a) No, Sir;
not recently,

(b) Does not arise.

LOWER JHELUM ScHEMB

*398. SHr1 P. ABRAHAM: Wil] the
Minister of IRrIGATION AND Powrer
be pleased to state:

(a) whether Kashmir Government
have sent any scheme for the utilisa-

tion of lower Jhelum in the Kaghmir
valley; and

(b) if so, what sction has
{aken in the matter?

been

THe MINISTER or IRRIGATION
ANp POWER (Dr. X L. Rao): (a)
and (b) A statement giving the re-
quisite information is laiq on the
Table of the House.
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STATEMENT

(a) and (b) The original project
report for the Lower Jhelum Hydro-
electric Scheme was received from
the Jammu and Kgshmir Government
in the Central Water and Power
Commission in August, 1962. It
was, however, revisedq by the State
Government in August, 1963. The
Project is economically and technic-~
ally feasible.

The scheme was congidered in the
meeting of the Technical Advisory
Committee on Irrigation and Flood
Control on the 17th January, 1964,
in which it was decided that a small
Committee consisting of the officers of
Central Water and Power Commission
and the Planning Commission ghould
discuss the technical aspects of the
scheme and their report should then
be considered at the next meeting.
The next meeting was held on the
30th January, 1964 but as the report
of the Committee was not ready, 1t
was decided to postpone considera-
tion of the project tc the next meet-

ng.

ErpENDITURE OF SALT DEVELOPMENT
WORKS

*399. SHrt M. C. SHAH: Will the
Minister of INDUSTRY be pleased to
state:

(a) the amount spent during the
Second Five Year Plan in respect of
Government salt works and private
salt factories for (i) development
works and (ii) welfare of labour; and

(b) the amount spent in the first
two years of the Third Five Year Plan
for execution of development works
in the private sector especially in the
Gujarat region?

INDUSTRY
(a) and (b)

Tee MINISTER or
(Ser1 N. KANUNGO):

[RAJYA SABHA ]
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The information is bheing collected
and it will be laid on the Table of
the House as early ag possible.
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Mint AT KoLAr

*400. SErt N. SRI RAMA REDDY:
Will the Minister of FINaANceE be
pleased to state whether it is a fact
that a modern mint is likely to be
started at Kolar in Mysore State?

PLANNING
Yes, Sir.

Tue MINISTER or
(SHRI B. R. BHAGAT):

We are considering the location of
the new Mint near the Kolar Gold
Fields. A final decision can be taken
only after receipt of the project
report from the Mjnt Master, Hyder-
abad.

+

PAY SCALEs AND DUTIES OF OFFICERg IN
C.P.WD,

*401, Surr LILA DHAR BARO-
OAH: Will the Minister of WoRkS,
HousING AND REHABILITATION be pleas-
ed to state:

(a) the scale of pay and the nature
of work assigned to the following
categories of officers in the central
office of the C.P.W.D. namely, (i)
Circle Office Superintendent, (ii) Sec-
tion Officer, (iii) Assistant and (iv)
Stenographer (CSSS); and

(b) whether there is any proposal
to revise the scale of pay of Circle
Office Superintendents, and if so, the
detailg thereof?

THg DEPUTY MINISTER IN THE
MINISTRY o WORKS, HOUSING
axp REHABILITATION (Surr P. S.
Nasgar): (a) A statement is laid on
the Table of the Sabha,

(b) No Sir,



